
Central A dministratiue Tribunal
Principal Bernch»

Q.A. No.1777/95

Nau Delhi, this the 12th day of Feb.,1996

Hon'ble S,hri A .U. Hari dasan, U ice-Cha ir man(3)
Hon'ble Shri R.K. Ahooja, Flsmber (A)

S.iit. Lalita Due u/o
Shri Prem Qua,
Flatron Grade-II,
Northern Railway,
Central Hospital,
Basant Lats,Neu Delhi,

(By Shri 3..K.Sauhney, Advocate)

. .Applicant.

U ersus

T . Union of India through
General Tlanager,
Northe rnRailuay, B^oda House,
New Delhi,

2. fledical Director,
Northern Railway,
Central Hospital,
Basant Lane,
New Delhi-55.

(By Shri d . P.Kshatriya , Advocate)

,..R aspondents

ORDER (ORAL)

By Hon'bla Shri A.V.Haridasan, Uice-Chairman(3)

1. The applicant Smt. Lalita Dua, Natron in the

Central Hospital, Basant Lane, Neu Delhi is agoriowed

by the order dated 21,3.1995 of the GeneraINanager (P.,

Northern Railway,New Delhi whereby she was informed that:
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in the scale of Nursa Grade'A'
her seniority/ ooold be reckoned only from 1,5.1974

instead of 27,6.1972 as also by the order dated 14.3.1395

of the General flanagsr (P), Northern Railuay, Ntju Delhi

calling the Matron Grade-Ill for selection to the post

of Matron Grade-I, The applicant has been placari at SI.No.10

assigning her seniority in the grade of FIs. 455-7C0/- only

u.e.f. 1.5.1974. It is alleged in the application that

the applicant uas appointed as Nurse Grade-'A' on 27.5.72

and thereforoj. assigning her seniority u.e.f. 1.5.74 is

arbitrary, unreasonable & un-called for and the applicant

has prayed that the impugned orders may be set aside and

the respondents be directed to assign the applicant seniority

as Nurse Grade 'A' u.e.f, 27,6.1972 and to consider tha

applicant for the post of Matron scale Rs. 200G-3500 on

the basis of that seniority.

2. The respondents in their reply have contended that

in uiau of the stipulation contained in sub-para 1 of

paragraph 1 of the order dated 23.1.1974, the applicant is

entitled to count her seniority as Nurse Grade 'A' only

u.e.f. 1 ,5 . 1974 on uhich date the seniority o; tho Nurses

of that grade transferred to the Central Hospital cot nsrccd

uith the Central Hospital staff,

of the Bench,
3, By order dated 14.12.199^, the respondents uero

directed to produce the copies of the three letters rsfsrred

to in the letter dated 20.3.1974 but the learned coun = o|^'
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for the raspondsnts nou states that he l-as teen inforrred

that these documents having been destroyed, it unuld not

be possible for the department to make then available,

Hooever, Shri □.P.Kshatriya, counsel for the resrondentp

states that the seniority of the Nurses has since been

revised u.e.f. 5,10,1995 and has been prepared by the

Central Hospital in uhich the applicant having been
:27,6 •

crx'ds/v -she'ft assigned seniority as Nurse Grade 'A' u.e.f. -2^6 ̂  19
/is .

has been placed at the top of the list and that her Case

•for promotion as flatron in the pay scale of R s. 10u0-3r,C 9

would be considered on that basis and that thdrcforap

there uill not be any subsisting grievance for the

applicant.

In view of the fact that the respondents have

revised the seniority of the applicant recWoning her

service in the grade of Nurse 'A' u.e.f, 27.6. 1972 and

there is no merit in y^eir contention that as the senior ity

of Nurses who have been transferred to the Central

Hospital being merged u.e.f. 1.5.1974, the services of

the applicant prior to that date uould stan d totally
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vanished, ue are of the. considered uieu that the

the applicant'-.s senierity as Nurse Grade 'A' should
g. n>:2.

be counted frotn 27.G. 1992 and that she should ba

considered for selection to tte post of fiatron intho

scale of Rs. 2000-3500/- on the basis of that seniority.

5, In the result, the appliaation iS|dispose'J off

uith a direction to the respondents to plaCQ tha

applicant at theappropri d: e place in the rnergcd seniority

list of Nursas taking the seniority of the a,-plic_nt in'
•?? . 6.

Nurse 'A' ij»8»f» 27«6»1992 and to consider hsr for

selection as flatron in accordance jith rules and

instructions on the subject. There is no order as to

cos ts,

(R • K . Ajjo-e^'a^
Jmber (A >

/-

(  A.U.Haridasan)
uice-Chairman(Oj
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